FORM A
PUBLIC ANNOUNCEM ENT
(Regulation 14 of the Insolvency and Bankruptey Bourd of India (¥ “olyntary Liguidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
GARDA TECH PRIVATE LIMITED

1| same of Corparate Person Gy Teoh Private D umted

3| Date of Ingorporation of Corporite 137 Apnl 2021
Person

3| Authority under which Corporae Regastrar of Campanies, Bangalore
Person is ot / registered

T | Corporate Identity Musmber / Limited | UT2900KA2021PTC 1464 Sty

{iability dentity Number of Corpotate

Purson

5T Address of the Registered Office and TT7% and #1176, Dotlars Colony, Phase 4 JP Nogar,

Principal Office (H any) of Corporate !;-:tmmgﬁmw Muin Road, Bungalore, Kamnataka,
91 H

Person :
5 | Liqudation Commencement Dueof | 22" December 2023
Cuorporate Peson
T Name, address, enal addiess, Momisha Prabhu Macedo
| telephone numberand the registranon 10A, Alipur Road, Civil Lines Delhie 1 10054
number of the Liguidator “Femail: voluntaryligofarda@minervaresolutions com
Telephone No. +01-9810024488
[BBL Reg No - [IE1E1H H”s\-ﬂﬂl*lF‘N(J()M;’uﬁm¥'f~
0181634
§ | Last date for subnussion of clauns 217 Junuary 2021

Notice 18 hereby given that Girda Tech Private Lirmited has commenced voluntary hquidation on i
Decamiber 2023,

I'he stakeholders of Garda Tech Private L irited ure hereby called upon 1o submit proofof their clams,
on of biefore 21" Jamuary 2024, 1o the Tiguidator . the address mentioned against item 7

The financial creditors shall submit theie proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of fulse or misleading proofs of elaim shall attiact penalties,

/s , AN
: :
Date. i December 2023 Sonisha Prabhu Macedo
Place New Delln Ligquidator of Garda Tech Prvate | itedd

fegistraton No {BBIIPA-QO2P-NO0SE 2 2017201811634




